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Government of Goa

Department of Animal Husbandry
Directorate of Animal Husbandry & Veterinary Services

Notification
12/3/15/2000-AH

In exercise of the powers conferred by sub-section (3) of section 1 of the Goa Cess on Fluid Milk
(Control) Act, 2000 (Goa Act 24 of 2000)( hereinafter called the “said Act”), the Government of Goa
hereby appoints 5-3-2001, as the date on which the said Act hall come into force.

By order and in the name of the Governor of Goa

Dr. H. K. Malviya, Director (A. H.) & ex-officio, Joint Secretary

Panaji , 26" February , 2001.

(Published in the Official Gazette Series-1 No0.47 (Extraordinary No.3) dated 26-2-
2001)
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Government of Goa

Department of Animal Husbandry
Directorate of Animal Husbandry & Veterinary Services

Notification
No. 12/3/15/2001-AH

In exercise of the Powers conferred by section 3 of the Goa Cess on Fluid Milk (Control) Act, 2000
(Goa Act 24 of 2000) (hereinafter called the “said Act”), the Government of Goa hereby appoints the
Assistant Directors of the Veterinary hospitals and the Veterinary Officers of the Veterinary
dispensaries of the Department of Animal Husbandry and Veterinary Services of the Government of
Goa, to perform the functions of the competent authority under the said Act, for the areas under their
jurisdiction, with immediate effect.

By order and in the name of the Governor of Goa

Dr. H. K. Malviya, Director (A. H.) & ex-officio, Joint Secretary

Panaji, 29" March, 2001

(Published in the Official Gazette Series- Il No.3 (Extraordinary-2) dated 26-4-
2001)
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